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APPENDIX I  -SCREENSHOTS SHOWING THE PROCEDURE FOR 

ACCESSING ONLINE PORTAL OF E-FILING AND E-FILE A CASE 
 

 The screenshots given below are self explanatory. 

 

 



 

 

 



 

 

 



 

 

 



 

 

 



 

 

 



 

 

 



 

 

 



 

 

 



 

 

 



 

 

 



 

All the above mentioned steps are indicative only. 



APPENDIX II  -SCREENSHOTS SHOWING THE PROCEDURE FOR REGISTRATION 
 

 The screenshots given below are self explanatory. 
 

Step – 1.  
 

 
 

 
 
 
 
 
 



 
Step – 2. OTP will be received in Mobile as well as in E-Mail of the Advocate. Need to 

enter the respective OTPs. 

 

 
 
Step – 3.  

 
 
 



Step – 4.  

 
 
Step – 5.  
 

 
 
 
 
 



Step – 6.  
 

 
 
Step – 7.  
 

 
 
 



 
Step – 8.  
 
Login into the e-Filing Portal by using the credentials. 
 
 

All the above mentioned steps are indicative only. 

 
 

 



APPENDIX III – SCREENSHOTS SHOWING THE PROCEDURE FOR 

MAKING OCR PDF 
 

 Creating OCR PDF from Microsoft Word. The screenshots shown 
below are self explanatory. 

 

 



 

 

 

 



 

 

 

 

 

 

 



 

 Creating OCR PDF from Libre Office Writer. The screenshots 
shown below are self explanatory. 
 

 

 



 

 

 

 

 



 

 



 

 

All the above mentioned steps are indicative only. 

 



Screenshots showing the procedure for appending single or multiple digital signatures 

in a document (pdf). 

Step-1: 

Insert the DSC Token in the USB port of your system (PC/Laptop) 

Step-2: 

Open the PDF document for signing. 

Step-3: 

Click on More Tools  

Step-4: 

Select Certificates Option 
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Step-5: 

Goto to Digitally Sign Option 

Step-6: 

Draw the area where the digital signature is to be placed. 

Step-7: 

Now the available DSC token name is available for signing. Click on Continue option. 



Step-8: 

Now click on Sign Option 

Step-9: 

Save the file with appropriate name. 

Step-10: 

To complete the process, enter the PIN of the Digital Signature and click on Login 

button. 



Step-11: 

Now the file is digitally signed by the Person No.1. 

Step-12: 

Repeat the same process for multiple signing by changing the DSC token one by one. 

N.B.: The eFilier may also insert multiple DSC tokens in the computer system, subject to

availability of multiple USB ports in the system and choose between the tokens for

signing.
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PREPARATION OF BOOKMARK FOR E-FILING 

Step-1 

Download and Install Foxit PDF Reader (a 3
rd

 party free software) from

Internet 

Step-2 

Open the PDF file using the Reader software. 

Step-3 

Select the text button to enable the selection of text in the pdf file. 

Step-4 

Select the content from the Index 

of the pdf document and press 

Ctrl+b This will create a 

bookmark on the left hand side.  

Step-5 
Repeat the process for each of the 

content of the Index. 

Step-6 

Scroll down to the page 

associated to the concerned 

bookmark, specified in the index. 

Now, right click on the 

concerned book mark and click 

on Set destination. 

This will link the book mark with 

the concerned page. 

Step-7 

Repeat the process for each bookmark and save the file. 
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APPENDIX VI- SCREENSHOTS SHOWING THE PROCEDURE 

TO FILE CAVEATS 

 Screenshots shows below are the step by step procedure for filing a Caveat

Application. All the screenshots are self-explanatory.

 Open the home page of e-Filing Portal in web browser and fill up all the details step

by step as shown below:







 
 

 
 












	APPENDIX IV.pdf
	APPENDIX IV
	Ministry Of Corporate Affairs - Certifying Authorities


